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F. No. 12-22/2017-IPR-VII

GOVERNMENT OF INDIA
MINISTRY OF COMMERCE AND INDUSTRY
DEPARTMENT OF INDUSTRIAL POLICY AND PROMOTION
(COPYRIGHT OFFICE)

FORM X

(See Tule 49)

CERTIFICATE OF REGISTRATION UNDER SECTION 33(3) OF THE COPYRIGHT ACT, 1957

It is certified that the INDIAN PERFORMING RIGHTS SOCIETY LIMITED, 208, Golden Chambers, o
Floor, New Andheri (W), Mumbai-400053, has been registered by the Central Government, vide
Registration No. CS/02/MUSICAL WORK/ 17 aS'a‘Copyright Society under Sub-Section (3) of Section 33
of the Copyright Act, 1957 (14 of 1957) and pefmitted to commence and carry on the copyright
pusiness in MUSICAL WORK AS DEFINED IN SECTION 2(p) OF THE COPYRIGHT ACT, 1957 AND
LITERARY WORK ASSOCIATED WITH MUSICAL WORK.

The registration and the permission hereby granted are subject to the following conditions and liable to
be cancelled on non-compliance with, or contravention of, any of them, namely:-
i, That the particulars furnished in the application are true and correct and not misleading in any
manner; and
i,  That the Copyright Society shall duly comply with all the obligations imposed on it by or uncer
the Copyright Act, 1957 (14 of 1957) and the Copyright Rules, 2013.

This Certificate is issued in suppression of, and in continuation to, the Certificate of even number dated

23.11.2017
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New Delhi Registrar of Copyrights

Date: 08.06.2018




